178 Written Answers to [RAJYA SABHA] Unstarred Questions

Releasing Centre's share under National Food Security Scheme to Rajasthan

1985. SHRI BHUPENDER YADAYV: Will the Minister of CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(a) whether it is a fact that the Central Government has not yet released the
balance claims of ¥ 5.06 crore for the year 2013-14 and the entire instalment of
% 151.31 crore for the year 2016-17 of the Centre's share to Government of Rajasthan
under the National Food Security Scheme; and

(b) if so, by when the due funds will be released?

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION (SHRI C. R. CHAUDHARY): (a) and (b)
Based on examination of the proposal of the Government of Rajasthan for release
of T 4405.84 lakh as Central assistance towards expenditure incurred on intra-State
movement and handling of foodgrains and margin to fair price shop dealers for
the year 2013-14, an amount of I 4405.69 lakh has been released to the State
Government. No claim for the year 2013-14 is pending. For the year 2016-17,
Government of Rajasthan has been requested to send proposal for the period April,
2016 to September, 2016 on the basis of actual expenditure in prescribed proforma.

Monitoring the sale of sugar and related products

1986. DR. V. MAITREYAN: Will the Minister of CONSUMER AFFAIRS, FOOD
AND PUBLIC DISTRIBUTION be pleased to state:

(a) whether requests/suggestions from various sugarcane farmers’ associations and
State Governments for the pricing policy on sugar and related products have been
received in the last two years;

(b) if so, the details thereof and the measures taken by Government in this
regard and to control and monitor the sale of sugar and related products by the

multinational companies in the country;
(c) whether Government has increased the MSP of sugarcane; and

(d) the steps taken by Government to protect the interests of small sugarcane
growing farmers, vendors and the small scale traders?

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION (SHRI C. R. CHAUDHARY): (a) and (b) The
Central Government has deregulated the sugar sector in April, 2013 by removing the
levy obligation on sugar mills and dispensing with the regulated release mechanism
of open market sale of sugar.



